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AfiENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY LAW TRIBUNAL ON 17.10.2016

NAME OF THE COMPANY: M/s. Ghanshyam Tiwari V/s. M/s. Absolute Manaqement
Solutions h/t. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Mr. Anshul, CS has appeared on behalf of the learned counsel for the petitioner. Learned

counsel for the respondent is present. Mr. Anshul seeks and is given one more opportunity in the ends
ofjustice to advance the arguments in the matter.
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